IN THE CHETRAL ADMINISTRATIVE TRIBUMHAL,JAIPUR BEHZH,JALFUR.

X x &

_ Date of Decision: 2.4.2003
OA 27072002

Habib Khan, Dafcri under Sr.Divisional Acoounts Qfficer, Kota, W, /Rly.

... Applicant

Versus
1. Union of' India theough Seneral Manajer, W /Rly, <Cnurchjate,
Mumbai.
2. 2r.Divisional Acoocunts Officer, W/RLy, nota Division, wota.

. <. Raspondents
CORAM:

HON'BLE MR.H.O.GUPTA, ADM.MEMBER
HOW'BLE MR.M.L.CHAUHAN, JUDL.MEMBER
For the Applicant «e. Mr.3niv Kumar

For the rRespondents «+. None

ORDER (ORAL)

H2ard the learnad counsel for the applicant. He wants to

withdraw this OA. Prayar jJranted. The OA iz dismisszd as withdrawn.

@M’ " . —

(M.L.CHAUHAN) _ ' (H.0.GUPTA)
MEMBER (J) : MEMBER (A)




